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P.C.O. at Kuttiyadi (Kerala) 

1'797. Shri Pottekkatt: 
Shri A. V. Raghavan: 
Sbri Mohammed Koya: 

Will the Minister o'f Communications 
be pleased to state: 

(a) the progress made in the matter 
of providing a Public Call Office at 
!Cuttiyadi Post Office in the Badagara 
Taluk of Kerala; and 

(b) when the P.C.O. 'wm be opened? 

"l'he Minister of State in the Depart-
ments of Parliamentary Affairs and 
Communications (Shri Jaganatha 
Rao): (a) The required quantity o'f 
copper wire has just been arranged on 
priority. The work will be commenced 
in August, 1966. 

(b) The P.C.O. is expected to be 
opened by October, 1966 .. 

Super-Phosphate Factory 

1798. Shri V. V. Thevar: Will the 
· Minister of Petroleum & Chemicals be 

pleased to state: 

(a) whether it is proposel! to estab-
lish a Super-phosphatte Factory in 
Thanjavur, Madras State; 

(b) if so, whether it will be in the 
private sector or public sector; and 

(c) when it will start production? 

The Minister of Petroleum and Che-
micals (Shri Alagesan): (a) No pro-
posal to set up a Superphosphate fac-
tory at Thanjavur has been received 
by Government. 

(b) and (c) Do not arise. 
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Safety rules in eoal mines 
1800. Shri S. M. Banerjee: Will the 

Minister of Labour, Employment and 
Rehabilitation be pleased to state: 

(a) whether it is a fact that safety 
rules are grossly violated by the coal 
mine owners resulting in serious acci· 
dents; and 

(b) if so, the steps taken in the 
matter? 

The -Deputy Minister in the Minis-
try of Labour, Employment and Reha-
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bilitation (Shri Shah Nawaz Khan): 
(a) It will not be correct to say that 
Safety Rules are grossly violated. Vio-
lations do occur but there is greater 
safety 'consciousness now. 

(b) Apart from inspection of mines, 
action under Section 22 of the Mines 
Act and prosecutions, more stress is 
being laid on Safety education and 
training. Safety weeks are now being 
organised in all mining areas. The Na-
tional Council for Safety in Mines set 
up in 1963 is stepping up its activities. 
Mines Vocational Training Rules havE 
been brought into 'force with effect 
from 1st August, 1966 in coal mining 
areas of West Bengal and Bihar. The 
progress in the matter of safety is also 
being reviewed from time to time at 
Mines Safety Conferences, the last ot 
which was held at Calcutta on 9-lOth 
July, 1966. 

C.LA. of U.S.A. in India 
1801. Shri P. C. Boroeah: 

Shri Sidheshwar Prasad: 
Shri Rishang Keishing: 

Will the Minister of Home Affairs be 
pleased to state: 

(a) whether Government have prob-· 
ea into the modus operandi of the 
Central Intelligence Agency of the 
U.S.A. in India and in relation to this 
country; and 

(b) if so, the result thereof? 

The Minister of State in the Minis-
try of Home Affairs and Minister of 
Defence Snpplies in the Ministry of 
Defence (Shri Hathi): (a) and (b). H 
will. not be in the public interest to 
disclose the information. 
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